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Unclaimed Deposits Act, 1866 (25 of 1866)
a1 <19 arer ety e1fafeaw, 1866 (1866 &1 25)
Unclaimed Deposits Act, 1870 (5 of 1870)
a1 519 arer g erfafeas, 1870 (1870 @1 5)
Union Duties of Excise (Distribution) Act, 1979 (24 of 1979)
Y Saure-gooh (faaron) Afafad, 1979 (1979 &1 24)
Union Duties of Excise (Distribution) Amendment Act, 1984 (27 of 1984)
Y IATe-Yon (faawon) deies orfafes, 1984 (1984 &1 27)
Union Duties of Excise (Distribution) Amendment Act, 1985 (26 of 1985)
Y IATE-god (faawon) deies srfafas, 1985 (1985 &1 26)
Union Duties of Excise (Distribution) Amendment Act, 1989 (17 of 1989)
Y IATE-Yod (faawon) deies srfafas, 1989 (1989 &1 17)
Union Duties of Excise (Distribution) Amendment Act, 1995 (31 of 1995)
Y IATE-god (faawon) deies srfafas, 1995 (1995 &1 31)
Union Duties of Excise (Electricity) Distribution Act, 1980 (14 of 1980)
Y ScqTe-Yoob (faega) faaror sifef==m, 1980 (1980 &1 14)
Union Duties of Excise (Electricity) Distribution (Amendment) Act, 1984

(28 of 1984)
Y Swre-gow (fAgd) fadaver (denes) srfefas, 1984 (1984 &1 28)

Union Duties of Excise (Electricity) Dstribution Repeal Act, 2006 ( 30 of 2006)

dg ScTe-gop (faga) faavor e sifafra, 2006 (2006 &1 30 )
U.P.Sugarcane Cess (Validation) Repeal Act, 2001 (17 of 2001)
SR T T SUaR (fafdmrranon) e sfafies, 2001 (2001 &1 17)

Union Territories (Direct Election to the House of the People) Act, 1965 (49 of 1965)

g Isger T (el w91 gy fates) s, 1965 (1965 &1 49)

Union Territories (Laws) Act, 1950 ( 30 of 1950 )

g e (fafd) et e, 1950 (1950 @1 30)

Union Territories Taxation Laws (Amendment) Act, 1973 ( 14 of 1973)
g Toues wwee Afy (dee) srfafrm, 1973 (1973 &1 14)

Union Territories (Separation of Judicial and Executive Functions) Act, 1969

(19 of 1969)

Y ey (FTE IR HrRTed $Hedl BT JAFHR) I, 1969 (1969 &1 19)
Unit Trust of India Act, 1963 (52 of 1963)

YR e o¥e sifefam, 1963 (1963 &1 52)

Unit Trust of India (Amendment) Act, 1976 (3 of 1976)
IR YfHe g (Fenee) e, 1976 (1976 @1 3)

Unit Trust of India (Amendment) Act, 1985 (63 of 1985)
I YfAe g (Fenee) e, 1985 (1985 &1 63)
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Unit Trust of India (Transfer of Undertaking and Repeal) Act, 2002 (58 of 2002)
HRATY e o (SUhH 1 AaRYT R Fves) Afafa¥, 2002 (2002 &1 58)

United Nations (Privileges and Immunities) Act, 1947 (46 of 1947)

Ay g, (fRwifereR ok S=qfaaa) srfaf=m, 1947 (1947 &1 46)

United Nations (Security Council) Act, 1947 (43 of 1947)

e WIS (RaT uikeg) SAfafram, 1947 (1947 &1 43)

University of Allahabad Act, 2005 ( 26 of 2005 )
gaeETE faewafdaray ifafr™, 2005 ( 2005 &1 26 )

University Grants Commission Act, 1956 (3 of 1956)

faeafdenera arqar ST ifefaw, 1956 (1956 &1 3)

University Grants Commission (Amendment) Act, 1984 (59 of 1984)
faeafdermera STIeM M (Wele) «ifef=M, 1984 (1984 &1 59)
University Grants Commission (Amendment) Act, 1985 (70 of 1985)
faeafdermera ST M (¥ee) «ifdf=M, 1985 (1985 &1 70)
University of Hyderabad Act, 1974 (39 of 1974)

saxrarg faeafderery ifafam, 1974 (1974 &1 39)

Unlawful Activities (Prevention) Act, 1967 (37 of 1967)

fafefaeg foparmena (Frawuon) srfafrm, 1967 (1967 &1 37)

Unlawful Activities (Prevention) Amendment Act, 1969 (24 of 1969 )
faftfaeg forarmemy (Fraruon) weies e ¥, 1969 (1969 &1 24)
Unlawful Activities (Prevention) Amendment Act, 2004 (29 of 2004 )
fafefaeg forarmamy (Frawuon) enes «ifafaH, 2004 (2004 &1 29)
Untouchability (Offences) Amendment and Miscellaneous Provisions Act, 1976
(106 of 1976)

TR (JURTE) HeNGT qAT Fbivl Iuae AfAFTH, 1976 (1976 HT 106)
U.P. Sugarcane Cess (Validation) Repeal Act, 2001 (17 of 2001)

SR T 1 SUSR (fafdmrranon) e sfafies, 2001 (2001 &1 17)
Urban Land (Ceiling and Regulation) Act, 1976 (33 of 1976)

TR g (srferemas A iR fafraw) iffeem, 1976 (1976 @1 33) [FRRM]
Urban Land (Ceiling and Regulation) Repeal Act, 1999 (15 of 1999)
TR A (arferemas A iR fafrae) e srfef=m, 1999 (1999 &1 15)
Usurious Loans Act, 1918 (10 of 1918)

Jifcers SuR Irfefa, 1918 (1918 &1 10)

Usury Laws Repeal Act, 1855 (28 of 1855)

ean fafd v srfafae, 1855 (1855 1 28)

Uttar Pradesh Cantonments (Control of Rent and Eviction) Act, 1952 (10 of 1952)
IR TS Bra (R iR Ie@elt =) arfafrm, 1952 (1952 &1 10) [FRRAA]
Uttar Pradesh Reorganisation Act, 2000 (29 of 2000)

IR YS9 YIe Sffaf™, 2000 (2000 P 29)
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Uttaranchal (Alteration of Name) Act, 2006 (52 of 2006)
IR (A aRRacdE) 1fafaH, 2006 (2006 HT 52)

Uttar Pradesh Reorganisation (Amendment) Act, 2003 (7 of 2004)

SR T YIS (Fee) 1ff e, 2003 (2004 W 7)

Uttar Pradesh State Legislature (Delegation of Power) Act, 1968 (7 of 1968)
IR U I faem-vsa (Afekral &1 yamder) 1, 1968 (1968 &1 7)

Uttar Pradesh State Legislature (Delegation of Power) Act, 1993 (8 of 1993)
IR UG I faem-vea (Aferal &1 yamaror) 1, 1993 (1993 &7 8)

Uttar Pradesh State Legislature (Delegation of Powers) Act, 1995 (2 of 1996)
IR UG I faem-vsa (Afekaal &1 yamdror) 1, 1995 (1996 &7 2)
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